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ITEM NO.502               COURT NO.5               SECTION XV

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Civil Appeal  No(s).  2634/2013

TEJ PRAKASH PATHAK & ORS.                          Appellant(s)

                                VERSUS

RAJASTHAN HIGH COURT & ORS.                        Respondent(s)
 
WITH

W.P.(C) No. 165/2017 (X)
( FOR CLARIFICATION/DIRECTION ON IA 132815/2021)

SLP(C) No. 21592/2013 (XIV)
(IA No. 2/2013 - PERMISSION TO FILE ANNEXURES)

SLP(C) No. 29275/2013 (XIV)

W.P.(C) No. 294/2015 (X)
(IA No. 4/2017 - DISPENSING WITH SERVICE OF NOTICE)
 
W.P.(C) No. 229/2017 (X)
(FOR EARLY HEARING APPLICATION ON IA 95246/2018  FOR EARLY HEARING
APPLICATION ON IA 102021/2021)

W.P.(C) No. 379/2017 (X)
(FOR EARLY HEARING APPLICATION ON IA 102102/2021)

W.P.(C) No. 618/2017 (X)
(IA FOR EARLY HEARING APPLICATION ON IA 100975/2020)

SLP(C) No. 4999/2018 (XV)

C.A. No. 2636/2013 (XV)

C.A. No. 2635/2013 (XV)

SLP(C) No. 31763/2013 (XIV)
(IA No. 1/2013 - CONDONATION OF DELAY IN FILING)

W.P.(C) No. 421/2016 (X)
(FOR   ON IA 1/2016)

W.P.(C) No. 232/2017 (X)
(FOR EARLY HEARING APPLICATION ON IA 108282/2019)
 
Date : 06-09-2022 These matters were called on for hearing today.



CA No.2634/2013 2

CORAM :  HON'BLE MS. JUSTICE INDIRA BANERJEE
         HON'BLE MR. JUSTICE HEMANT GUPTA
         HON'BLE MR. JUSTICE SURYA KANT
         HON'BLE MR. JUSTICE M.M. SUNDRESH
         HON'BLE MR. JUSTICE SUDHANSHU DHULIA

For Appellant(s)   Mr. Ashok Kumar Panigrahi, Adv. 
Mr. Gautam Kumar Laha, Adv.  
Mr. Sanjeev Kumar, AOR

Mr. Nikilesh Ramachandran, AOR

Mr. Ranjan Mukherjee, Sr. Adv. 
Mr. Ananthem Theny, Adv. 
Mr. Bob Potsang Gam, Adv. 
Mr. Vivek Kumar, Adv. 
Mr. Rohen Singh, Adv. 
Mr. Rajiv Mehta, AOR

Mr. Ranjeet Kumar, Adv. 
Mr. P.S. Nerwal, Adv. 
Mr. Anant Kumar, Adv. 
Mr. Mithilesh Kumar, Adv. 
Mrs. B. Sunita Rao, AOR

Mr. Raghenth Basant, Adv.
Ms. Liz Mathew, AOR
Mr. Ajay Krishna, Adv.

Mr. C.N. Sreekumar, Sr. Adv. 
Ms. Anupama Kumar, Adv. 
Mr. Arjun Verma, Adv.
Mr. Prakash Ranjan Nayak, AOR

Mr. Ajay Vikram Singh, AOR
Mr. Anshuman Sinha, Adv.
Mr. Vijay Kumar Pandey, Adv.
Mr. vinay Prakash, Adv.
Ms. Pragya Sharma, Adv.
Mr. Biswajit Prasad, Adv.
Mr. Udayan Sinha, Adv.
Mr. sharjeel Ahmad, Adv.
Mr. Priyanka Singh, Adv.
Ms. Pranjali Goel, Adv.

Mr. Sachin Mittal, AOR

Mr. Vivek Narayan Sharma, Adv.
Mr. Devendra Singh, AOR
Mr. Abhinav Raghav, Adv. 
Mr. Sudhanshu Khandelwal, Adv. 
Mr. Ram Kumar, Adv. 
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Mr. Adhiraj Wadhera, Adv. 

Mr. Kuriakose Varghese, Adv.
Ms. Haripriya Padmanabhan, Adv.
Mr. V. Shyamohan, Adv.
Mr. Surya Prakash, Adv.
Mr. Udai Rathore, Adv.
Ms. Astu Khandelwal, Adv.
Mr. Martin G. George, Adv.
Mr. Shrutanjaya Bhardwaj, Adv.
Ms. Jhanvi Dubey, Adv.
Ms. Ishita Chowdhury, Adv.
Ms. Shivani Vij, Adv.
Ms. Tanya Srivastava, Adv.
Ms. Aditi Gupta, Adv.

For M/S. KMNP Law, AOR

Mr. P. V. Dinesh, AOR
Mr. Mukund P. Unny, Adv.
Mr. Rahul Raj Mishra, Adv.
Mr. Ashwini Kumar Singh, Adv.
Mr. Binesh K., Adv.

Mr. Lakshmeesh S. Kamath, AOR

Dr. Ritu Bhardwaj, Adv.
Mr. Karan Giri, Adv.
Mr. Avdesh Kumar Dubey, Adv.

Mr. Rameshwar Singh Malik, Sr. Adv.
Mr. Jitesh Malik, Adv.
Mr. Satish Kumar, AOR

                   

For Respondent(s) Ms. Meenakshi Arora, Sr. Adv. 
Mr. Sunil Kumar Jain, AOR
Mr. Pavanshree Agrawal, Adv. 
Ms. Rashika Swarup, Adv. 

Mr. Tushar Mehta, SG
Ms. Madhavi Divan, ASG
Ms. Vaishali Verma, Adv.
Ms. Nidhi Khanna, Adv.
Ms. Swarupama Chaturvedi, Adv.
Ms. Ruchi Kohli, Adv.
Mr. Shantnu Sharma, Adv.
Mr. A.K. Sharma, Adv.

Mr. Gaurav Agrawal, AOR

Mr. Vijay Hansana, Sr. Adv. 
Mr. P. I. Jose, AOR
Mr. Jenis Francis, Adv. 
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Mr. Anupam Mishra, Adv. 

Mr. Manish goswami, Adv.
Mr. Rameshwar Prasad Goyal, AOR

Mr. Dama Seshadri Naidu, Sr. Adv. 
Mr. T. G. Narayanan Nair, AOR
Mr. Ramesh Babu M.R., Adv. 
Mr. Alok Kumar, Adv. 
Ms. Shivali Chaudhary, Adv. 
Ms. Sivani, Adv. 
Mr. Poornachandiran R., Adv. 
Mr. Siddharth S. Chapagaonkar, Adv. 
Mr. Hitesh Singh, Adv. 
Mr. Ananvay Anandvardhan, Adv. 

Mr. Sharan thakur, Adv.
Mr. Mahesh Thakur, AOR
Mr. siddharth Thakur, Adv.
Mr. Biswendra Singh, Adv.
Mr. Vipasha Singh, Adv.
Ms. Shivani, Adv.
Mr. Ajay Kanojiya, Adv.
Ms. Neha Singh, Adv.
Mr. Mustafa Sajad, Adv.

Ms. Diksha Rai, AOR
Ms. Ragini Pandey, Adv. 

Mr. Nishe Rajen Shonker, AOR
Mr. Alim Anvar, Adv.
Ms. Anu K. Joy, Adv.

Mr. Debojit Borkakati, AOR

Mr. Prashant Padmanabhan, AOR

Mr. P. A. Noor Muhamed, AOR

Dr. K.P. Kylasanatha Pillay, Sr. Adv.
Mr. Sajith. Pwarrier, AOR
Ms. Anu Priya, Adv.
Mr. P.D. Baby John, Adv.
Mr. Benny Antony Pareel, Adv.

Mr. Ranjith K. C., AOR

Ms. Anzu. K. Varkey, AOR

Mr. Ankur S. Kulkarni, AOR

Mr. Birj Kant Mishra, Adv.
Mr. Hitesh Kumar Sharma, Adv.
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Mr. S.K. Rajora, Adv.
Mr. Akhileshwar Jha, Adv.
Mr. Madhumita Mishra, Adv.

Mr. Nishe Rajen Shonker, AOR
Ms. Anu K. Joy, Adv.
Mr. Alim Anvar, Adv.

                    

          UPON hearing the counsel the Court made the following
                             O R D E R

Let the matters be listed on 13.09.2022.

Let writ petition (C) No. 735 of 2021 also be listed along

with these matters.

Learned counsel for the parties shall file their written notes

of submissions on or before 09.09.2022.

(GULSHAN KUMAR ARORA)                            (MATHEW ABRAHAM)
     AR-CUM-PS                                   COURT MASTER (NSH)
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